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Existing Road Existing Road 

~ 66 Metre 

~ 19 Metre 

Fig: Before Start of Construction of Bridge 
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2



Road Road 

~ 66 Metre 

~ 19 Metre ~ 22 Metre 

~ 17 Metre 

Excavation for 

Civil Work Excavation for 

Civil Work 

~ 17 Metre 

Fig: Excavation work to be carried out for Abutment Work 
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Road Road 

~ 66 Metre 

~ 19 Metre 

~ 22 Metre 

~ 17 Metre 

Excavated 

Area Excavated 

Area 

Grating 

~ 3-3.5 Metre 

Excavated Soil used for 

preparation of Ramp for movement 

of man, machine & materials 

~ 17 Metre 

Fig: Use of excavated soil during Construction Work 
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Road Road 

~ 19 Metre 22 Metre 

Excavated Soil 

back filled 

Excavated Soil 

back filled 

48 Metre C/C Bearing 

Fig: Use of excavated soil after Construction Work 
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